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ADDITIONAL AFFIDAVIT ON BEHALF OF
THE RESPONDENT NO. 1 TO BRING ON
RECORD _ADDITIONAL __FACTS AND
DOCUMENTS.

o \_____/I/ Mr. Vijaysinh Sahaji Phalke, Age: 34 Years, Occupation: Environment
Officer of the Respondent No. | Sugar Factory, Having Office At: Shrigonda
Factory, Taluka Shrigonda, District- Ahmednagar- 413726, Maharashtra, do hereby

state on solemn affirmation as:

1. ThatIam the Authorized Representative of the Respondent No. 1 Sugar Factory and
as such, well versed with the facts and circumstances arising in the present O.A. No.
85 0f 2022 (WZ) and therefore competent to swear the present affidavit on behalf of
the Respondent No. 1 before this Hon’ble Tribunal.

N

. At the outset, it is submitted that, the Respondent No. 1 has filed a detailed Reply
dated 10.01.2023 to the contentions raised by the Applicant vide the present Original
Application and an Additional Affidavit dated 23.02.2023 in compliance of the
Order dated 11.01.2023 passed by this Hon’ble Tribunal in the present matter. The
Respondent No. | seeks permission of this Hon’ble Tribunal to rely upon the same
and the contents therein are not repeated for the sake of convenience and brevity and
the contents of the Reply as well as any such Affidavit filed by the Respondent No.
1 shall be considered as a part and parcel of the present Affidavit. It is most

respectfully submitted that the present Affidavit is being filed without prejudice to
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. This Hon

any contentions in any other pending proceedings of the Respondent Ni.

this Hon'ble Tribunal or any other Court or authority.

R&.spondt.nt No. I alleging environmental damage due to the sugarcane crushmg
activity of the Respondent No. 1, breach of the terms and conditions of the ‘Renewal
of Consent’ dated 23.12.2021 as well as the direction of Stop Work Order dated
10.02.2022 issued by the Respondent No. 2 against the Respondent No. 1. Also, it
has come on record in the present matter that an accidental blast had occurred at the
molasses storage tank of the Respondent No. 1. In pursuance thereof, the Respondent
No. 2 had issued the Stop Work Order dated 10.02.2022 and also, on 17.10.2022,
had directed the Respondent No. | to carry out assessment of the contamination of
the soil, cost of remediation and damage assessment through NEERI/IIT/VSI. In
compliance of the Order dated 17.10.2022, issued by the Respondent No. 2, the
Respondent No. 1 had appointed VSI Pune for carrying out soil contamination
assessment study including damages to the recipient environment and remedial
measure thereto. In terms thereof, VSI Pune had been carrying out “Damage

assessment for Molasses Tank Burst Accident” which had occurred at the

Respondent No. 1.

. In compliance of the Order dated 11.01.2023 passed by this Hon’ble Tribunal inthe

present matter, by an Additional Affidavit dated 23.02.2023 the Respondent No. 1
has, brought on record the Damage Assessment Report (Phase I} for molasses tank
burst accident submitted by VSI Pune in Februrary 2023 before this Hon’ble
Tribunal. Vide the Additional Affidavit dated 23.02.2023, relying on the letter dated
23.02.2023, issued by VSI Pune to the Respondent No. 1, it was submitted on behalf
of the Respondent No. 1 that, the Respondent No. 1 would take scientific steps to
remediate soil and water contamination, if at all found, after receipt of Final Damage

Assessment Report which was expected to be received by the end of April 2023,

'ble Tribunal was pleased to consider the Additional Affdavit dated

23.02.2023 filed by the Respondent No. 1 during the course of hearing on

24.02.2023. During the course of hearing, the Counsel for the Respondent No. | had

prayed that the present matter be listed in May 2023 so as to dispose off the same on

merits. In terms thereof, this Hon’ble Tribunal was pleased to direct that the Final

Damage Assesment Report by VSI Pune be filed and served upon the Applicant so
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as to facilitate the completilion™ ofthc pleadingsTurther, on a request m'ldc/by thi S ,‘(’"gﬁj LE
Counsel for the Applicant, it was directed by this Hon’ble Tribunal that th(.\ :flm]’\)lb p ’ /f{) \’{’1(2;1;? 7‘,
of the soil be collected from the land of the Applicant. \\)",‘.J' : '}/ A ,? r3 l/!
N\ o282 ,
. As the Respondet No. 1 is willing to take scientific steps to remediate any S .{L_I:,/& %,
contamination of the soil and water, the Respondent No. 1 is constantly following ™
up with VSI Pune regarding the completion of the analysis as well as submission of s
the Final Damage Assessment Report. It is submitted on behalf of the Respondent
No. 1 that VSI Pune is still conducting the further laboratory tests of the samples
collected and has conducted the primary analysis of the water as well as the soil
samples. VSI Pune has conducted primary laboratory tests depicting the levels of
various chemical components in the water and soil samples collected during the first f

phase of damage assessment. Also the VSI Pune completed the geo-profile field
studies. VSI Pune has addressed a letter to the Respondent No. 1 on 10.05.2023
bearing reference No. VSI/EnvSci/1691/2023-2024, Vide the said letter, it was
informed by VSI Pune that the study in the first phase of the damage analysis has
generated large size data and the VSI Pune is currently undertaking the process of
interpretation of the test results of soil and ground water samples. It was further
informed that the interpretation of the results of soil and water samples would help
VSI Pune in determining monetary value of impact/damage due to the accident at
the Respondent No. 1. VSI Pune conveyed to the Respondent No. 1 that considering
the current progress of the work, VSI Pune is anticipating to finalize the damage
assessment Report by mid of June, 2023.

A copy of the letter dated 10.05.2023 issued by VSI Pune to the Respondent No. |
bearing reference No. VSI/EnvSci/1691/2023-2024 alongwith Environmental

Monitoring Results of Damage Assessment Report is enclosed herewith as

ANNEXURE R-1 (COLLY).

. As stated above, by an Order dated 24.02.2023, this Hon’ble Tribunal had directed
the Respondent No. 1 to collect the samples from the land of the Applicant. Vide the
present Original Application, it was stated by the Applicant that the Applicant has
agricultural land at Gat No. 623/2, near Malicha Odha, Village Kashti, Taluka
Shrigonda, Dist Ahmednagar which is allegedly adjacent to the Respondent No. 1.
At the outset, it is submitted that Gat No. 623/2 is situated at the arial distance of

about 2-2.5 kms from the Respondent No, 1.
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However, with regards to the dircctions passed by this Hon’ble Tribunal Vlde Al 0,
Order dated 24.02.2023, the Respondent No. | perused the land rccords:“wﬁh the’ o .//', ¥
permission of the relevant government authorities. Surprisingly, the RespondcntNo "/( ,,/ Ji ’
| learnt that the land situated at Gat No. 623/2, near Malicha Odha, Village Kashtl,a / r C ,{ /V
Taluka Shrigonda, Dist Ahmednagar, which was claimed to be the agricultural land ==
of the Applicant vide the present Original Application, is actually the Agricultural

land of one Mr. Dattatray Sonba Gawade and Ms. Rohini Dattatray Gawade. It was

further learnt by the Respondent No. 1 that the Applicant is the owner of the land

bearing situated at Gat No. 623/3, near Malicha Odha, Village Kashti, Taluka

Shrigonda, Dist Ahmednagar.

A copy of the 7/12 extract of the land situated at Gat No. 623/2, near Malicha Odha,

Village Kashti, Taluka Shrigonda, Dist Ahmednagar showing Mr. Dattatray Sonba

Gawade and Ms. Rohini Dattatray Gawade as the owner of the same along with its

translated copy of the relevant extract is enclosed herewith as ANNEXURE R-2.

Be that as it may, the Respondent No. 1, to honour the directions passed by this
Hon’ble Tribunal decided to collect the samples from Gat No. 623/2 and Gat No.
623/3 of Village Kashti, Taluka Shrigonda, Dist Ahmednagar. The Respondent No.
1, vide an email dated 15.03.2023 informed the Applicant that the samples would be
collected from the land of the Applicant on 15.03.2023 at 11:00 am. Although, the
samples were collected on 15.03.2023, the Applicant, vide an ¢-mail erroneously
informed the Respondent No. 1 that no sample was collected from his land on the

given date.
A copy of the email trail dated 15.03.2023 between the Responedent No. 1 and the

Applicant along with its translated copy is enclosed herewith as ANNEXURE R-3.

Thereafter, the Officers of VSI Pune and the Officers of the Respondent No. 1
No. 623/2 and 623/3 of Village Kashti on

industry approached the lands at Gat
plicant by the email. The samples

15.03.2023, i.e. the date as communicated to the Ap
were collected by the Officers of VSI Pune and the same are being analized by VSI

Pune.
pilation of photographs depicting the collection of the samples

A copy of the com
No. 623/2 and Gat No. 623/3 of Village Kashti, Taluka

from the lands situated at Gat
Shrigonda, Dist Ahmednagar on 15.03.2023 is enclosed herewith as ANNEXURE

R4
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10. Therefore, it is submitted that the Respondent No. | is making all endavours to
finalise the Damage Assessment chérl_and shall be bound to remediate the soil or

water contamination if found as a result of Said Damage Assessment.
Whatever stated hereinabove is true and correct to the best of my knowledge and
belief and nothing material has been concealed therefrom. Also, the Annexures

enclosed herewith this Affidavit are true copies of the Original Documents.

Solemnly affirmed at Ahmednagar on 1 1th day of May, 2023.
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Phone
Fax
E-mail

Web site : www.vsisugar.com

ANNEXURE R-1 (COLLY)

306

+ (020) 26902100 - 30 lines T Ha
: (020) 26902244 150 9001:2015
: admin@vsisugar.org.in VASANTDADA SUGAR INSTITUTE

vsi/Env.Sci/ 169 1 /2023-24 May 10, 2023
By Email

To,

The Managing Director

Sahakar Maharshi Shivajirao Narayanrao Nagawade SSKL, Shrigonda
Tal. Shrigonda, Ahmednagar

Subject: Status of damage assessment report work

Reference: Your work order number SK/PUR/Disti./58/1553/2022-23 dated 12.01.2023

Dear Sir,

This has reference to the above work order and telephonic discussion of undersigned with you on

Saturday May 06, 2023. In this context, I am updating the work status of damage assessment report.

We have completed ground water and soil sampling in the study area. Samples were collected
on February 66 and 07, 2023 and on March 15, 2023.

Samples were collected from the ground water (dug wells) located in the affected area due to
molasses spread as well as from areas near river Ghod and non-affected area. Total 22 samples
were collected.

Similarly, soil samples were collected from the agricultural fields where molasses spread was
observed at different scale as well as from the fields where molasses spread was not observed.
In case of soil, total 24 samples were collected.

Geological study (geo-profile): field observations for the said study were carried out at 30
locations/spots. Geo-profile related field observations and its results are also ready.

Report of Phase I of the study (related to identifying the sampling locations and allied part) was
submitted to you on February 20, 2023.

Then, collected samples of ground water and soils were analysed in the laboratory.

We have reached up to the stage of completion of analysis of soil and ground water samples.
Analysis results of the same are ready. Similarly, geo-profile field studies are over.

This study has generated large size data. Presently, we are in the process of interpretation of the

test results of soil and ground water samples. Based on the same, damage assessment will be

Page 1 of 2

Manjari (Bk.) Tal. : Haveli, Dist. : Pune - 412307, Maharashtra, India.

Reply to be sent on the name of Institute and not on individual's name.
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CONTINUATION SHEET

carried out. It will also help in determining monitory value of impact/damage due to the
accident,

The work s in progress. Considering the current status of work, the report

anticipated to get finalized
towards mid of June 2023. Requesting you to consider the same.

Thanking you,
Yours faithfully,

(Dr. Amol Deshmane)
Scientist
Dept. of Environmental Sciences

Page 2 of 2
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Environmental monitoring results of Damage Assessment Report

M/s. Sahakar Maharshi Shivajirao Narayanrao Nagawade Sahakari Sakhar

Karkhana Limited

Ground water sampling details

Sampling | Sample Location/Identification Details

Zone Location/identification

Zone 1 W 01 to W 07 Samples from molasses spread area; distance in the range
of 490 m to 1350 m from accident site

Zone 2 W08 to W11 Samples from molasses spread area; located within 400 m
from accident site

Zone 3 W12 and W 13 Samples collected from dug well near river Ghod; located at
a distance of 5960 m and 5920 m respectively from accident
site

Zone 4 W14, W 15 and Samples from affected area beyond 3000 m from accident

W19 to W 22 site
Zone 5 W 16to W 18 Samples from area where molasses spread not observed

The distance (aerial) of each location from the accident site/factory site estimated through Google
earth image is as follows.

# Location Distance (aerial Lat Long
distance in m)

1 W1 1270 18°35'3.14"N, 74°36'25.58"E
2 W 2 1350 18°35'4.91"N, 74°36'22.31"E
3 W3 980 18°35'4.96"N, 74°36'35.29"E
4 w4 880 18°35'6.43"N, 74°36'38.30"E
5 W5 520 18°35'6.40"N, 74°36'51.53"E
6 W6 500 18°35'5.83"N, 74°36'52.37"E
7 W7 490 18°35'13.42"N, 74°36'50.61"E
8 W 8 320 18°35'6.57"N, 74°36'58.86"E
9 W9 380 18°35'5.50"N, 74°36'57.96"E
10 W 10 280 18°35'9.49"N, 74°36'59.02"E
11 W11 150 18°35'11.01"N, 74°37'2.81"E
12 W12 5960 18°33'4.49"N, 74°34'35.83"E
13 W13 5920 18°33'20.80"N, 74°34'23.99"E
14 W 14 3320 18°34'34.68"N, 74°35'21.90"E
15 W 15 3340 18°34'36.97"N, 74°35'20.05"E
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16 W 16 690 18°35'24.36"N, 74°37'28.24"E
17 w17 300 18°35'5.19"N, 74°37'12.86"E
18 W 18 260 18°35'6.48"N, 74°37'11.84"E
19 W 19 2474 18°34'55.21"N; 74°35'45.08"E
20 W 20 2603 18°34'53.54"N; 74°35'41.01"E
21 w21 2442 18°34'55.23"N; 74°35'46.18"E
22 W 22 2984 18°34'40.11"N; 74°35'31.78"E
Shrigonda SSKL

Monitaring locations

‘ \/V1’6

Y&sahakar Maharshi 4
4/-‘, 2 o <
" R
Molasse“sank \ocati\c;%’

w S4 St g SWABYT: 7
B )
s3 4l .

¥ =
. ST
R x3

s
Jangalewadi Siiciarst

%

i
o
>
@
o
@
)

o

\
=2
a

)

W A
Janga\ewadg Glﬂaiﬂ?ﬁ N

1km

figure 1: The sugar factory premises and the location of the tank is shown; The red line indicates the

flow of molasses in the natural drainage.



Shrigonda SSKL

Location: W1 to W7
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Figure 2: Ground water monitoring locations from zone 1- sample W1 to W7 and the sugar factory
premises (Yellow polygon) showing the molasses tank location where accident occurred

Sampling Zone 1: Locations W 1 to W7 - Samples from molasses spread area; distance in the range
of 490 m to 1350 m from accident site

In the entire sampling zone, dug wells are the only ground water sampling source. There is a canal
passing between the sugar factory and the sampling zone. This zone observed moderate spread of the
molasses after accident. Molasses was flowed in the natural drainage passing close to the sampled
dug wells. It was spread partially in the agricultural fields along the natural drainage. Dug well water
contamination was observed to minor extent. W 05 and W 06 sample locations are very close to the
natural drainage that carried molasses after the accident. These locations observed very close to the
canal. Similarly, location W04, W 03 and W 02 were other sampling location close to and in
downstream directions of the natural drainage.

Sampling Zone 2: Locations W8 to W11 - Samples from molasses spread area; located within 400 m
from accident site. This is the high affected zone, located in the immediate surroundings of the
accident site. In this, W10 and W08 which observed very close to the natural drainages. Local persons
communicated that, these two wells were totally affected by the accident. Molasses entered into
these wells and contaminated the water. Therefore, the analysis results of ground water samples
collected from these locations are of high importance for the study.
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Figure 3: Ground water monitoring locations from zone 2- sample W8 to W11 and the sugar factory
premises (Yellow polygon) showing the molasses tank location where accident occurred

Sampling Zone 3: Samples collected from dug well near river Ghod; located at a distance of 5960 m
and 5920 m respectively from accident site
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Figure 4 a and 4 b: The first image show the site and sampling location W 12 and W13 and second
image show the close-up of location W12 and W13.

Sample zone 4: Samples from affected area beyond 3000 m from accident site (Sample W14, W15
and W19 to W22)

After the accident, molasses which flowed through the natural drainage was stopped near location
W02 and W01 by constructing a temporary bund. The factory lifted the molasses from this point,
carried it into the tankers to the spent wash storage tanks of the factory. Therefore, the samples W14,
W15 and W 19 to W22 are low affected or low to moderately affected.

Figure 5: Sampling location W 14, W15 and W 19 to W22
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Sample zone 5: Samples from area where molasses spread not observed (W 16 to W 18)

Sample locations of this zone were situated on the upper side of the natural drainage (W17 and W18)
and one sample location W16, on the other side of the factory/opposite side of the accident affected
area.
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Figure 6: Sampling zone 5 - Samples from area where molasses spread not observed (W 16 to W 18)



Ground Water Analysis Results
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Parameters | Unit | W01 | W02 wo3 wo4 Wo5 W06 wo7 W08 wo09
pH at 25°C | --- 7.7 7.5 7.5 7.6 7.7 7.5 7.5 7.4 7.4
Electrical pmh | 1.275 | 1.23 1.056 0.98 0.929 0.876 0.846 4.076 1.983
Conductivit | os/c

y@25°C m

Total mg/l | 760 732 628 568 568 536 502 2438 1182
Dissolved

Solid

Chemical mg/l | 64 48 16 16 32 16 32 64 32
oxygen

demand

Biochemica | mg/l | 26 19 5 5 10 5 13 26 13
| Oxygen

Demand @

27° Cfor3

days

Total mg/l | 8 10 6 8 8 6 12 16 6
Suspended

Solids

Hardness(T | mg/l | 206 296 208 202 200 190 182 1040 640
otal)

Dissolved mg/l | 4 4.1 3.8 3.9 3.8 3.9 3.6 3.8 3.3
Oxygen

Total Solids | mg/l | 1124 | 1128 848 724 726 608 592 372.8 1242
Chlorides mEq | 2.82 3.94 3.38 2.53 2.82 1.69 1.12 14.1 124
as cl /L

Calcium as mEq | 3.6 4.4 4.6 3.8 54 4.8 3 14.2 7.4
Ca /L

Fluoride as | mEq | BDL BDL BDL BDL BDL BDL BDL BDL BDL
F /L

Magnesium | mEq | 0.51 1.51 -0.43 0.23 1.83 1.87 243 15.1 15.1
as Mg /L

Residual mEq | BDL BDL BDL BDL BDL BDL BDL BDL BDL
Chlorine /L

Sulphate as | mEq | 2.91 3.39 2.6 2.14 2.33 1.66 1.62 11.8 9.05
S04 /L

Phosphoro | mEq | BDL BDL BDL BDL BDL BDL BDL BDL BDL
us (P) /L

Potassium | mEq | 0.051 | 0.026 0.256 0.051 0.051 0.051 0 0.026 0.026
(K) /L

Sodium mEq | 2.11 1.66 2.13 1.26 1.26 1.26 1.2 9.51 9.29
(Na) /L

N as mg/| | BDL BDL BDL BDL BDL BDL BDL BDL BDL
Nitrate

(NO3)

nitrogen
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Total mg/l | 257.5 | 402.5 | 300 197.5 | 210 212.5 | 225 360 372.5
alkalinity as

CaCO3

Silica (Si02) | mg/l | 0.077 | 0.194 | 0.116 | 0.142 | 0.09 0.025 |0.115 |0.038 | 0.09

Copper mg/| | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

(Cu)

Manganese | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

(Mn)

Iron (Fe) mg/l | 2.595 | 0.321 | BDL BDL BDL BDL BDL BDL BDL

Lead (Pb) | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

Nickel (Ni) | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

Chromium | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

(Cr) Total

Cadmium | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

(Cd)

Zinc (Zn) mg/! | BDL | BDL BDL BDL BDL BDL BDL BDL BDL

Results for Sample W 10 to W18

Parameters | Unit | W10 | W11 | W-12 | W-13 | Wi4 w15 W16 w17 wis
pHat 25°C | --- 7 6.8 7.8 7.4 7.2 7.2 7.9 7.5 7.7
Electrical pmh

Conductivit | os/c | 1.884 | 2.771 | 5.848 | 6.389 | 3.071 | 1.898 | 1.245 | 1.001 | 5.035
y@25°C m

Total mg/I

Dissolved 1122 | 1658 | 3320 | 3742 1762 1134 736 596 3002
Solid

Chemical mg/|

oxygen 48 96 16 16 16 BDL 48 16 16
demand

Biochemica | mg/I

| Oxygen

Demand 19 35 6 6 6 336 19 6 67
(@27°C-3

days)

Total mg/I

Suspended 8 8 4 16 10 8 6 6 20
Solids

:farl‘;'”ess(T me/l | 640 | 680 780 900 620 680 440 260 840
Dissolved | mg/l | 5 ¢ 3 2.9 3.2 3 4.1 4 3.2 3

Oxygen

Total Solids | mg/l | 1168 | 1694 | 4106 | 3776 1842 1152 796 612 3116
gz‘ﬁ”des TLEq 761 | 1099 | 1353 | 1861 | 1071 | 12.12 | 7.61 62 | 14.94
Caldumas | mEq | oo | 194 | 112 | 218 5.4 5.6 5.8 5 8.6
Ca /L

Fluoride as | mEq

; I BDL BDL BDL BDL BDL BDL BDL BDL BDL
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Magnesium | mEq | g o | 902 | 121 | 926 | 1007 | 1135 | 6.63 319 | 13.35
as Mg /L
Residual mEA | gp | DL BDL BDL BDL BDL BDL BDL BDL
Chlorine /L
Sulphate as | mEq

73 | 857 | 1715 | 17.24 | 1445 | 1442 | 753 626 | 12.36
504 /L
Phosphoro |\ mEq | opy | gpy) BDL BDL BDL BDL BDL BDL BDL
us (P) /L
Zf)tass'”m ;“LEq 0.026 | 012 | 0.051 | 0.026 | 0.026 | 2.25 0 0.026 | 831
(Ssg)'”m ;“LEq 728 | 899 | 1452 | 1825 | 10.75 | 1053 | 9.16 9.55 | 10.49
N as mg/|
Nitrate BDL | BDL BDL BDL BDL BDL BDL BDL BDL
(NO3)
nitrogen
Total mg/I
alkalinity as 387.5 | 695 330 335 295 260 245 345 | 4675
CaCo3
Silica (Si02) | mg/l | 2.467 | 454 | 285 | 324 | 168 | 1.298 | 2467 | 233 | 4.15
(C:UF;per me/ll soL | BoL BDL BDL BDL BDL BDL BDL BDL
:v"v?:)ga”ese me/ll soL | BoL BDL BDL BDL BDL BDL BDL BDL
Iron (Fe) mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL
Lead (Pb) | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL
Nickel (Ni) | mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL
Chromium | mg/l | o) | gp| BDL BDL BDL BDL BDL BDL BDL
(Cr) Total
Cadmium mg/I
) BDL | BDL BDL BDL BDL BDL BDL BDL BDL
Zinc (Zn) mg/l | BDL | BDL BDL BDL BDL BDL BDL BDL BDL




Results for Sample W19 to W22

Parameters Unit W19 W20 w21 W22
pH at 25°C - 7.14 7.37 7.39 7.78
Electrical Conductivity@25°C umhos/cm 1.78 2.48 3.56 1.61
Total Dissolved Solid mg/| 1098 1500 2140 968
Chemical oxygen demand mg/| 16 24 20 20
Biochemical Oxygen Demand mg/| 06 11 09 09
@27° Cfor 3 days

Total Suspended Solids mg/I 14 16 14 12
Hardness(Total) mg/I 330 510 330 130
Dissolved Oxygen mg/| 4.1 3.5 33 3.5
Total Solids mg/I 2012 1802 2168 1020
Chlorides as cl mEq/L 899.72 1199.63 1499.54 799.75
Calcium as Ca mEg/L 80.16 120.24 112.24 40.08
Fluoride as F mEg/L BDL BDL BDL BDL
Magnesium as Mg mEq/L 31.59 51.03 12.15 7.29
Residual Chlorine mEq/L BDL BDL BDL BDL
Sulphate as SO4 mEg/L 111.88 113.88 114.75 112.50
Phosphorous (P) mEq/L BDL BDL BDL BDL
Potasium (K) mEq/L BDL BDL BDL BDL
Sodium (Na) mEg/L 364 4755 21215 11127
N as Nitrate (NO3) nitrogen mg/| 1.7619 1.719 1.785 1.327
Total alkalinity as CaCO3 mg/| 125 135 150 145
Silica (Si02) mg/I 19.93 17.97 15.29 13.88
Copper (Cu) mg/| BDL BDL BDL BDL
Manganese (Mn) mg/| BDL BDL BDL BDL
Iron (Fe) mg/| BDL BDL BDL 1.00
Lead (Pb) mg/I BDL BDL BDL BDL
Nickel (Ni) mg/I BDL BDL BDL BDL
Chromium (Cr) Total mg/| BDL BDL BDL BDL
Cadmium (Cd) mg/I BDL BDL BDL BDL
Zinc (zn) mg/I BDL BDL BDL BDL
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Soil Sampling Details

Sampling | Sample Location/Identification Details
Zone Location/identification
Zonel S01toSO07 Samples from molasses spread area; distance in the range
of 450 m to 1450 m from accident site
Zone 2 S08to S12; Samples from molasses spread area; located within 400 m
S17-S18 and from accident site
S19 S19 is within factory premises — closer to outlet of natural
drainage, near molasses tanks.
Zone 3 S13 Samples collected near river Ghod,;
Zone 4 S14,515andS20to S 24 | Samples from affected area beyond 3000 m from accident
site
Zone 5 S16 Samples from area where molasses spread not observed
# Location Distance (aerial distance in m) Lat Long
1 S1 1247 18°35'4.61"N, 74°36'25.67"E
2 S2 1328 18°35'5.10"N, 74°36'22.67"E
3 S3 971 18°35'4.41"N, 74°36'35.47"E
4 S4 866 18°35'6.19"N, 74°36'38.63"E
5 S5 502 18°35'6.68"N, 74°36'51.79"E
6 S6 531 18°35'5.63"N, 74°36'51.30"E
7 S7 442 18°35'12.77"N, 74°36'51.93"E
8 S8 404 18°35"7.19"N, 74°36'55.34"E
9 S9 325 18°35'7.33"N, 74°36'58.62"E
10 S10 378 18°35'5.22"N, 74°36'58.23"E
11 S11 271 18°35'10.01"N, 74°36'58.90"E
12 S12 161 18°35'11.01"N, 74°37"2.54"E
13 S13 5953 18°33"20.37"N, 74°34'22.64"E
14 S14 3325 18°34'35.17"N, 74°35'21.26"E
15 S15 3308 18°34'37.71"N, 74°35'20.85"E
16 S16 737 18°35"25.25"N, 74°37'29.29"E
17 S17 341 18°35'4.66"N, 74°37'13.22"E
18 S18 268 18°35'6.89"N, 74°37'11.77"E
19 S19 81 18°35'16.56"N, 74°37'5.53"E
20 S20 2488 18°34'54.57"N, 74°35'44.65"E
21 S21 2608 18°34'53.25"N, 74°35'40.77"E
22 S22 2427 18°34'55.72"N, 74°35'46.50"E
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23 | S23 2990 18°34'40.32"N, 74°35'31.41"E
24 | S24 2928 18°34'42.88"N, 74°35'32.70"E

Sampling zone 1: Locations S1 to S7

In this area, moderate spread of molasses was observed. This spread was observed mainly by those,
which located along the natural drainages carrying molasses. Thus, the soil sampling locations were
near to the ground water sampled locations.

| Shrigonda SSKL
Location: 81 to 87

A
b N
500 m

Figure 7: Soil sampling locations SO1 to S07
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Figure 12: Soil sampling locations S19

Soil Sampling Results

Parameters | Unit S S S S S S S S S S S S12
01 |02 |03 |04 |05 |06 |07 |08 |09 10 11

pH at 25°C --- 87 |86 |89 (82 |82 |86 |88 |72 |83 |85 |85 |8.59
5 9 8 5 5 9 4 3

Electrical pmhos | 752 | 562 | 606 | 593 | 541 | 393 | 325 | 275 | 124 | 492 | 468 | 519.

Conductivity | /cm 4 4 4 3 2 7 0 2 2 9

@25°C

Moisture % 23. | 11. |16. |66 |10. | 6.2 |14. | 16. | 31. | 13. | 9.4 | 11.7
85 12 21 17 9 35 77 05 92 7 4

Available mg/kg | 119 | 129 | 151 | 176 | 113 | 110 | 107 | 114 | 310 | 132 | 160 | 125
Nitrogen
Available mg/kg |75 |76 |[10. |15 | 9.7 |16. |14. | 12. | 24. |22. |01 |2.25
Phosphorus 2 1 07 4 34 |3 75 |41 57 | 67
Available Kg/Ha | 560 | 870 | 234 | 936 | 730 | 127 | 160 | 510 | 540 | 580 | 590 | 500
Potassium

Organic % 03 |04 |09 |07 |05 |04 |08 |09 |10 |09 |03 |0.81
carbon 61 |18 (32 |41 |32 |37 |37 |5 89 |42 |8
Organic % 06 {07 |16 |12 |09 |0.7 |14 |16 |61 |1.7 |05 |141
matter 23 |21 |07 |79 |18 |54 |43 |3 98 |05 |9
Copper (Cu) | mg/kg |09 |13 (1.1 (10 |13 |13 |05 |1 1.8 |08 | 1.2 | 1.26
75 |1 2 8 35 (15 |9 7 45
Manganese | mg/kg | 11. | 16. | 10. | 9.8 |94 |96 |7.4 |99 |96 |12. |10. | 158
(Mn) 72 | 6 84 |95 |95 |2 8 2 62 |31 |6
Iron (Fe) mg/kg | 492 | 626 | 546 | 497 | 497 | 542 | 280 | 487 | 427 | 465 | 367 | 606.
.5 .05 .5 85 | .51 |1 3 .5 45 |2
Zinc (Zn) mg/kg 0.8 |09 |07 |07 |09 |11 |06 |0.7 |1.0 |06 |0.8 |0.81

35 |4 9 85 |1 05 |7 1 4 8 05 |5




Soil Result
Parameters Unit S S S S S S S S S
S13 1514 1 S15 | 16 147 |18 |19 |20 |21 |22 |23 |24
pHat25°C | — 91 | 85 92|83 | 64|80 79 | 80 | 82 |82
2 s |88 4l 1l e lalr] 7] 7|2
E':rf;tii:vity 7;‘:05 525 | 954 | 146 | 914 | 313 | 555 | 957 | 16 | 394 | 272 | 148 | 15
o5 4l 16 | 1|21 8|al|7|s5]|2]2]2
Moisture % 10|28 (120|991 |13 |12 |1 ]2 10|,
5 |5 | 7 | 7 |8 | 1|7 |7|12]6]3s5
Available me/ke | 103 | 163 | 147 | 157 | 141 | 116 | 169 | 22 | 229 | 144 | 154 | 1°
Nitrogen 8 6
Available mg/kg | 19. | 23. 2427|0331 |78 |14 [04 00| [02]03
Phosphorus 82 |83 | 3 | 7|3 |1 09|55 |8 || 9|2
i 2.
Available Ke/Ha | 20 | 165 | 690 | 540 | 210 | 510 | 580 | 32 | 226 | 230 | 32" | 38
Potassium 4
Organic % 06| 1.0 | 070 | 07 |06 | 03| 09| 09| 09|08 |05 |06
carbon 27 27 3 | 99| 27|42 | 7| 3|8 |5 |8 ]2
Organic % 1017121131005 16| |17 ] 14] 1003
matter 82 | 71| 3 | 77082 | 9| 7 |™ 7171|109
Copper (Cu) | me/kg | 1.0 |09 [152 ] [ 14| 1023 |09 [09 09| |12
2 |45 | s “l 212196 8| 8|1
Manganese mg/kg 13. )1 19. | 149 | 11. | 12. | 13. | 6.0
12 | 10 | 11
(Mn) 54 |47 | 1 | 33|92 |03 |6 | ° |8 0
Iron (Fe) mg/kg 491 | 712. | 600 | 619 | 497 | 461 | 53 56
2051 3 | 5 | 9| 5| 2| 9| o |520[43]620],
Zinc (zn) mg/kg | 07 |08 [098 | 11|08 07| [09]11[07 0909
2 | 2| 5 | a|as| 5| 1]2]8]|6]s

-TRUE COPY-
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TRANSLATED COPY OF THE ANNEXURE R-2

Maharashtra Government
Village Form VII
Record of Rights
(Rules 3, 4, 5 and 7 of Maharashtra land revenue record and registers (Preparation and
maintenance) Rules 1971

Village - Kashti (558501) Taluka- Shrigonda Dist. - Ahmednagar
ULPIN : 15563419828 Gat No./Survey No./Hissa No. 623/2

Type of Occupant Class of Occupant -1 Local name of farm
Area Khata Name of Area Shape thaor;b Mutation | Tenant Khand and
measurement No. occupant a Entry | other rights

Area in H.R. Sq | 619 Dattatray 0.49. 0.64 (7708) | Name of Tenant and
Mtrs Sonba 00 Khand
————————————————— Gawade

_____ Other rights

A) Area 2771 gohini 8622. 0.29 (7708) Other
appropriate for attatray Section 36 & 36A of
cultivation Gawade the Act (5709)

Jirayat Charge Co-operative




0.71.00
Bagayat ---

Total
Area good for

cultivation
0.71.00

B) Potkharaba
area

(area good for
cultivation)
Class A -

Class B -

Total

Pot

Society e-
agreement

Ajinkaya
V.K.S5.S.1.P.K. Kashti
Rs. 75,000/~

Date 01.08.06.

Rohini (7763)
Charge- Mortgaged
to Nationalized Bank
8293 (8052)
Charge- Society
Maheshwari Nagari
Co-op Ltd. Rs.
5,00,000/-

Rohini (8248)
Charge- Society
Maheshwari Nagari
Co-op Ltd. Rs.
3,00,000/-

Rohini (8583)
Charge Co-operative
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Kharaba
area 0.00.00

0.94

Judi or special
aakarni

Society
Special Officer
Khuleshwar Co-

operative Society
Rs. 1,80,440/-

Land Acquired
(8855)

Charge- Society
Maheshwari Nagari
Co-op Ltd. Rs.
6,00,000/-
Dattatray (9083)

Charge- Co-
operative Society e-
agreement
Maheshwar

Multistate Co-op
Credit Society. Rs.
10 Lakh

Dattatray (9478)
Charge
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Co=operative
Society

On 25.02.2021 loan
in the name of
Rohini Dattatray
Gawade of Rs.
2,00,00,000/- by

Maheshwar
Multistate Co-op
Credit Society
(13974)

Charge Co-operative
Society

Maheshwar
Multistate Co-op
Credit Society-
Kashti Rs.

2,00,00,000/-
Dattatray Sonba
Gawade, Prasad,
Shahaji (14043)
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Pending Mutation
Entry -no

Last Mutation entry
14043 and Date
18/05/2021

Old Mutation Entries (119) (7691) (7708)
(10859)

Boundaries and demarcation of land

TRUE cjp?-'-
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: ANNEXURE R-3
5/10/2023 Fw: HATET YR 3fereegea 3iFATRY AUETEE. - Yahoo Mail
Yahoo Mailg 32

Fw: HAGGT YR FioEeeged AT AoTared.

10 May at 1:51 pm

shrigondasugar@yahoo.co.in
To: Nagawadesugar Etp <nagawadesugaretp@gmail.com>

----- Forwarded message -----
From: Sachin Pachpute <sachinpachpute77 @gmail.com>

To: "shrigondasugar@yahoo.co.in" <shrigondasugar@yahoo.co.in>
Sent: Wednesday, 15 March, 2023, 09:12:43 pm IST

Subject: Re: THAEIET QR SRRCIE HRTHR AV,
mwsﬁzzqcmwﬁaWﬂam&mwaﬁmmmwoomvmmﬂ7mmmm%m
SUATHTE! IUTATEY ITARRY HTT A T8 ST HFTS OUATHTS! HTAFRA A5 AGT e aXelt % TG T U5 T & Refel ot

wie geera g
mo-9579777877
On Wed, 15 Mar 2023, 9:29 am , <ghrigondasugar@ yahoo.co.in> wrote:
Hele,
S FIaR 3ETER 0T dese], e 6, .29/03/3033 I U b $x:00 AT.THT Gl PR eeIE Aot goT A SR arolt g A 7= uaramdy
JUIR 3HTed.
T 3y AR RIS Afaaa Aes.
AT, FB.

FeaR Fed! Rarsivg AREURTE TR/ TEhRT GREY SRAET 3.
Htter Fared arega Al foreer AR
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5/10/2023 Fw: Regarding visit of Officers of Vasantdada Sugar Institute..-
Yahoo Mail

shrigondasugar@yahoo.co.in
To: Nagawadesugar Etp Nagawadesugaretp@gmail.com

---Forwarded message---

From: Sachin Pachpute sachinpachpute77@gmail.com

To: shrigondasugar@yahoo.co.in <shrigondasugar@yahoo.co.in>
Sent” Wednesday, 15 March 2023, 09:12:43 pm IST

Subject: Re: Regarding visit of Officers of Vasantdada Sugar Institute.

The Ofticers of the Vasantdada Sugar Institute were suppose to come to collect the
samples of the soil and water. For that, I was there from 10 o’clok in the morning
till 7 o’clock in the evening. However, no officer came to collect the samples.
Therefore, it is requested that Officer should come tomorrow and call me to collect
the samples. Complete

Sachin sudamrao Pachpute

Mo: 9579777877

On Wed, 15 Mar 2023, 9:29 am shrigondasugar(@yvahoo.co.in wrote:

Sir,

With respect to the above mentioned subject, we would like to inform you that the

Ofticers of the Vasantdada Sugar Institute Manjari Pune will be coming to collect
the samples of Water and Soil on 15.03.2023 at 11:00 o’clock sharp.

This is for your information.

Regards,

Sahakar Maharshi Shivajirao Narayanrao
Nagawade Sahakari Sugar Factory Ltd.
Shrigonda Factory, Taluka Shrigonda,
District Ahmednagar.

-TRUE COPY- -
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M Gmail PROOF OF SERVICE 345

Service: O.A. No. 85 of 2022(WZ): Sachin Sudamrao Pachpute V. Shahakar Maharshi Shivajirao
Narayanrao Nagawade SSK Ltd (Sugar Unit) and others pending before the Hon’ble National

Green Tribunal, Western Zone (Pune)
1 message

Adv Sangramsingh R Bhonsle <srb.chambers@gmail.com> Thu, May 11, 2023 at 5:32 PM
To: sachinpachpute77@gmail.com, ronashik@mpcb.gov.in, ccb.cpcb@nic.in, collector.ahmednagar@maharashtra.gov.in,
aniruddha1488@gmail.com

Cc: Sangramsingh Bhonsle <sangramsinghbhonsle@gmail.com>

Sir/Ma'am,

We are the advocates appearing on behalf of the Respondent No. 1 in the above mentioned matter. filed an Additional Affidavit dated
11.05.2023 before the Hon'ble Tribunal.

Please find attached herewith the copy of the Additional Affidavit on behalf of the Respondent No. 1 dated 11.05.2023 in the above
mentioned matter. Kindly consider this email as a service of the same on your esteemed office.

Regards,

Sangramsingh R. Bhonsle
Advocate

Supreme Court of India
A-10, LGF, Lajpat Nagar I,
New Delhi - 110024.

Mob- 9545809120

B sahakar Kharkhana Affidavit for additional docu...


https://drive.google.com/file/d/1tzao09hzAFRlCYTFKrADuHgiredq8wma/view?usp=drive_web

